Sixteenth Loksabha

>

Title: Introduction of the Constitution (Amendment) Bill, 2018 (Amendment of articles 15 and
16).

Y ORI ywre frsr (9ian): A8Iey, § URAd AT & fb WRT & ARG @1 IR e B arel
fereiIeh et QR:TRATIUT R T AT & ST |

HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill further to amend the Constitution
of India.”

The motion was adopted.
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